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e Halve the proportion of people without access to safe drinking water

and basic sanitation

e Improve the lives of at least 100 million slum dwellers by 2020

8. Develop a global partnership for development

e Develop further an open, rule-based, predictable, non-discriminatory

trading and financial system

e Address special needs of the least developed countries, landlocked

countries and small island developing States
e Deal comprehensively with developing countries” debt

¢ In cooperation with pharmaceutical compames, provide access to

affordable essential drugs in developing countries

e In cooperation with the private sector, make available the benefits of new

technologies, especially information and communications technologies
Issued by the UN Department of Public Information
Thick smoke in NCR

2345, SHRI KIRANMAY NANDA: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government 1s aware that, every year during winter session, a thick
smoke cover, produced by burming of paddy straw in Punjab and Haryana, comes
and disrupts the normal life of NCR;

(by if so, the measures taken by Government to check such man made pollution;
and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI ANIL MADHAV DAVE): (a) Yes, Sir.

(by and (¢) The Government has issued advisory in this regard to State/UT
Governments in Northern India and advised them to curb stubble buming. Notifications
under Section 19 (5) of the Air (Prevention and Control of Pollution) Act, 1981 have
been issued by Government of Punmjab, Government of Haryana and Govemnment of
Rajasthan prohibiting or restricting the open burning of straw. Besides, directions
have also been issued under Section 18 (1) (b) of the Air (Prevention and Control
of Pollution) Act, 1981 to the State Pollution Control Boards/Pollution Control
Committees of Punjab, Uttar Pradesh, Rajasthan, Haryana and Delhi for abatement of
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air pollution and improvement of ambient air quality in Delhi and National Capital
Region (NCR). These include directions for ensuring strict enforcement of ban on
burming of agricultural waste and crop residue. Regular co-ordination meetings at
official and Ministerial level are conducted by the Government with Governments of
NCT of Delhi, Punjab, Haryana, Uttar Pradesh and Rajasthan to resolve issues and

coordinate relevant actions.

Further, National Green Tribunal, Principal Bench, New Delhi has also directed
Governments of National Capital Territory of Delhi, Punjab, Haryana, Rajasthan and
Uttar Pradesh to prevent stubble buming which 1s a banned activity.

Handling of Nilgais

2346, SHRI KIRANMAY NANDA: Will the Minister of ENVIRONMENT,
FOREST AND CLIMATE CHANGE be pleased to state:

(a) whether Government 1s aware that Nilgais are a serious problem i some

parts of the country for growing grains, vegetables, pulses and oil seed crops;
(b) 1if so, whether there 1s any proposal under consideration to handle the problem;
(¢) if not, the reasons therefor;

(dy whether, it is possible to catch Nilgais and inhabitate them in parks which

could ultimately be used as a part of rural tourism; and
(e) 1if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI ANIL MADHAV DAVE): (a) to (¢) Incidences
of crop damage by Nilgais are reported in various parts of the country from time
to time. It has been taken up by Ministry of Agriculture and Farmers Welfare also

as a concern in Agriculture.

Management of wildlife is primarily the responsibility of respective State
Governments. Ministry 1ssues advisories in this regard to the States from time to time.
Latest comprehensive advisory to the State was issued on 1st June, 2015, suggesting

tormulation of strategy for management of Human Wildlife Conflict.

Central Government provides partial Central Assistance under the Centrally
Sponsored Schemes of 'Integrated Development of Wildlife Habitats', 'Project Tiger
and "Project Elephant' to the States infer-afia for providing ex-gratia relief to the
vicims and for their crop damage as well as for construction/erection of physical
barriers, such as barbed wire fence, solar powered electric fence, bio-fencing using

cactus, boundary walls etc. to prevent the entry of wild animals into crop fields;



